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Statc Farms Corporation of India

3222. SHRI AMAR SINGH: Will the
PRIME MINISTER be plcased to state:

(a) whether it is a fact that the
chairman, State Farms Corporation of
India is still continuing despite the fact
that hc was superannuated on Fcbruary
28, 1998 and if so, under whose orders he
has been continuing; and

(b) whether it is a fact that his services
were also terminated by Government and
if so, on what grounds?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI SOMPAL): (a) No, Sir.

(b) Question docs not arise.
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Threat by Genctically Engincered Seeds

3223, SHRI K.R. MALKANI: Wil
the PRIME MINISTER be pleased to
state:

(a) whether Government are aware of
genetically engineered seeds containing
the newly Patented Terminator gene-
jointly developed by U.S. Agriculture
Department and Delta and Pineland, and
MNC, that switches off the reproductive
cycle of a plant after a generation, as
reported in the Observer dated the 17th
June, 1998.

(b) whether this suicidal gene would
necessitate purchase of new Patented
Seeds every season by the poor farmers;

(c) whether this gene could spread to
other crops also and play havoc with our
food self-sufficiency and food security;
and

(d) what measures Government are
taking to stop this killer gene from ever
invading India?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI SOMPAL): (a) Yes, Sir.

(b) The technology would necessitate
purchase of new seeds every year in
crops / varieties where it is introduced.

(c) It has been concluded by a number
of crop geneticists that there is a
likelihood of the pollen carying
Terminator trait pollinating the crops in
adjoining farmer’s fileds. The seeds from
such affected plants would again be
sterile, thus resulting in poor crop stands,
and far more importantly, gradual
extinction of traditional varieties.

Furthermore, crop related weeds,
important for natural evolution of crop
species, may be affected. This concern is
of special relevance to India since the
country is rich in land races and wild
relatives of crop: plants,

There also has been an opinion that
since the seed carnes the sterility trait, it
is less likely that transgenic material will
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escape from one crop into related species
and wild crop relatives. Even if the effect
is there, further escape is checked due to
mortality of varieties / hybrids.
Nevertheless. biosafety at the expense of
food security is no solution.

(d) Indian Council of Agricultural
Research has seriously taken note of this
issue” as early as March, 1998. Id May,
1998 a meeting on the issue was held and
the Directorate of Plant Protection for
Quarantine and Storage (Department of
Agriculture and Cooperation,
Government of India) has issued the
office memorandum no. 82-1/98-PPD
dated 25.5.98 whereby the following steps
were taken to stop the killer gene from
invading India:—

() In no case any seed material
having Terminator Gene should
be imported.

(ii) Before issuing Import Permits for
Seeds, Import Permit Issuing
Authorities should satisfy
themselves that such seeds are not
having Terminator Gene.

(iii) Import Permit Issuing Authoruies
should request the Importers to
help in getting an additional
declaration on the official Phyto
Sanitary Certificate that the
imported sceds (By Name) are
free from Terminator Gene.

(iv) Before release of imported seeds,
Import Permit Issuing Authorities
should satisfy themselves that
such seeds do not contain
Terminator Gene.

(v

g

Import Permit for any kind of
Seed falling under the Category of
“Trans-genic Material” must not
be issued without the approval of
PPA (Department of Agriculture
and Cooperation, Ministry of
Agriculture, Government  of
India).
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